FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF GAYATRI HOSPITALITY AND REALCON LIMITED

RELEVANT PARTICULARS

1.

Name of corporate debtor

GAYATRI HOSPITALITY AND REALCON LIMITED

2. | Date of incorporation of corporate | 07" July, 2010
debtor
3. | Authority under which corporate debtor | Registrar of Companies, New Delhi
is incorporated / registered
4. Corporate Identity No. / Limited | U70101DL2010PLC205416 |
Liability Identification No.of corporate
debtor
5. | Address of the registered office and | Registered Office Address as per the MCA
principal office (if any) of corporate | Records: 9/5298, Old Seelampur, Gandhi Nagar, Delhi-
debtor 110031, India.
6. Insolvency commencement date in | 05" October, 2026
respect of corporate debtor
1 Estimated date of closure of insolvency | 03" April, 2027
resolution process
8. Name and registration number of the | Name: Anurag Nirbhaya
insolvency  professional acting as | Reg. No: IBBI/IPA-001/IP-P00870/2017-2018/11468
interim resolution professional
9. Address and e-mail of the interim | Address: 204, Sagar Plaza, Plot No.19, District Centre
resolution professional, as registered | Laxmi Nagar, New Delhi -110092
with the Board Email Id: anurag(@canirbhaya.com
10. | Address and e-mail to be used for | Address: 204, Sagar Plaza, Plot No.19, District Centre
correspondence  with  the interim | Laxmi Nagar, New Delhi -110092
resolution professional Email Id: cirp.gayatric@gmail.com
I'1. | Last date for submission of claims 19" October, 2026
12. | Classes of creditors, if any, under clause | Real Estate Allottees
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional B
13. | Names of Insolvency Professionals | 1. Mr. Anil Tayal
identified to act as Authorised | 2. Mr. Pawan Kumar Garg
Representative of creditors in a class | 3. Mr. Sanjeev Gupta
(Three names for each class)
14. | (a)Relevant Forms and a.  Web link: https://ibbi.gov.in/home/downloads

(b) Details of authorized representatives
are available at:

Physical Address: same as above in point no. [0

b.

I. Mr. Anil Tayal
(IBBI/IPA-001/1P-POT118/2018-2019/11818)

2. Mr. Pawan Kumar Garg
(IBBI/IPA-001/1P-P00608/2017-2018/11069)

3. Mr. Sanjeev Gupta
(IBBI/IPA-001/1P-P-01575/2018-2019/12408)




Notice is hereby given that the National Company Law Tribunal, New Delhi Bench-IV has ordered
the commencement of a corporate insolvency resolution process of the GAYATRI

HOSPITALITY AND REALCON LIMITED on 05.10.2026.

The creditors of GAYATRI HOSPITALITY AND REALCON LIMITED are hereby called
upon to submit their claims with proof on or before 19" October, 2026 to the Interim Resolution
Professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of

authorised representative from among the three insolvency professionals listed against entry No.|3 to
act as authorised representative of the class Real Estate Allottees in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Wrbha;’a
Interim Resetttion Professional

Regn. No.:IBBI/IPA-001/IP-P00870/2017-2018/11468
AFA Validity — 19.06.2026 to 30.06.2027

Date: 07.10.2026 In the matter of Gayatri Hospitality And Realcon Limited
Place: New Delhi Email Id: anurag@canirbhaya.com, cirp.gavatri@wgmail.com
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Possession Notice (For Immovable Property) Rule 8-(1) “"IMPORTANT"” DEBTS RECOVERY TRIBUNAL - II, CHANDIGARH SYMBOLIC POSSESSION NOTICE
Whersas, the undersigned neinﬁme Authorzed Officar of IIFL Home Finance Limaed (Foemerdy known as Indig & . 0. Mo, 33-34-35 1= Floor e ot
e Lt AL 5 S et et i aggar| | WISt care iS tken prior to SECTOR 17:A, CHANDIGARH PUCICI Bank !\ oo xoro sogn e don tiooos "
- ) s =aRein | I 1Pl B 1 ' LA lign 141 i .. - i
Rule 3 af the Se-:.lril',-lir.leregt {Enforcement) Rules 2002, amE-anrntnd Nolioe wes Keved by ifie Kythosised acceptance of advertising —_—— ; e otk el Kesnk-Roagh: bmi D=2 D
Oifficer of tha company to the Borowes!Co-Barrowears mantioned harein below to rapay the ameund notice &= copy, itis not possible to verify RC No.10/2018 The Awuthorised ICICI Bank Officer under the Securitisation, Reconstruction of Financial Assets ond
ety S Io I Brayer and b puSlc n gefers at e ndersigned jus lakan possasmion sie| | its contents. The Indian | | Bank of Baroda ..Cerlfcate Holder| | Enforcement of Security Interest Act, 2002 and in exercise of the powers conferred under section 13(12)
he barrower in paniciar snd the public in ganeral are hareby cautionad not to deal with the proparty and any Express (P) Limited cannot v read with Rule 3 of the Security Interest (Enforcement] Rules 2002, issued Demond Motices to the
dgff"”%f with tha prcgrf:will be sul;lgatllll:n tha .;.-1?.. EI" of IIF HFLLI:nr al; arg;:uunl a; rranlj'!:nnﬁﬁr{glrﬁn lir'd-&iﬁ be held responsible for such ersus borrower{s] menmtioned below, to repay the amount mentioned in the Notice within 80 days from the date
wilh inlerest therean, The barrowers allention |s inviled 1o provisiens of sub-section (8) of 2ection A, | : " y gl ;
1?':& ‘:nnr'ni;.lse.' -:I'{e!mqhﬂ dues r.'-*.“tlﬁe "HFL HFIL" tagether -.-:lurh ali ciaks Eﬁ-lna?geslarl:-:l é:PEnHEF.Ilr::uE'EﬂI atany contents., nor for any loss or Mis KVS Const. .. Certificate Debtor :E'ir r-l:'_::l_lr.;l FllflihL said NT;EL' t the Notice is | dto the b 4 th ik h
time before the date fixed for sale or frensfer, e secured assels shell not ba sald ar ransfemred by "HFL HFL damage incurred as aresult of CERG TG TP INE QINGLHR, IRENOLLE I hamas IARe DI WEE sl e pui?h_c WEGEneraIhot tha
and na flerthar steg shall be Eakan by "IIFL HFL™ for transfar or sale of the secured assets. transactions with companies, Demand Motice under Rule 2 of the Second Schedule to undersigned has token symbolic possession of the property described below, by exercising powers conferred
Name of th Bormowensy Descriptan of the Spcured Assot Total Cusstanding | Date of | Date of associations or individuals Income Tax Act. 1961 read with section 25 to 28 of the an him/her umjm Section 13{4) of the mu_:l.-'-fhcl read with Bule 8 of the 5.':'“:’ rules an the below-mentioned dates.
Co-Borrowans) {lmmovatle Propedy) Dues (Rs.| Demand) Pogse- advertising in its newspapers RDDE & Fl Act. 1993 The borrower in particular and the public in general are hereby coutioned not to deal with the property. Any
A e e 15"5:';"”1[':2'["‘ RIS o or Publications. We therefore 1. Mis KVS Construction through its sole prop. Sh, Karanhir cispinggwith e property willbe sube et Tochgrges ot IS ICE Rk Limated,
ot | L2 1 o 1= \ v al i wacior 1) ;| |# BES LINE 140N B ’ N : * ¥ = —
Ehri Balaji Erﬂs.’-n:l Urban Eslets {HUDA] Sanspet, Tehsi and Fi‘ﬁ';:ﬁl_ahr Fifty Thres %znrggr ﬁ;gl recommend that readers 2. 5h. Karanbir, prop. M/s KVS Construction gr. Mamea of the Description of Frﬁpert}-f Daote of Demand|  Mame
MT"';!E MfEif[-_i: E-‘"”ﬂ Eﬂﬂirﬂ-ﬁﬂgsrﬁﬁ"::ﬁrﬂ_‘- 13"3|ﬂ‘-1{"-’E3 Thausand Four make necessary inquiries Both &t 27008, New Colony, Palwal, Fandabad NQ.TWUWEIFHJJ' Lgcm Date of Symbalic N‘ZEECE-'EQE"F?HM of
rs, Rajpall Devl grneasurng | S Property Type dr i : : ccount Number i :
s, Manju Chugh L And Afka. Bl L. Ara.- Camat fsa I-':er-%:!!la;;u Cing before Sen_dlng any monies in terms of the Recovery certificate No.10VZ018 in OA No. Possession Maotice (Rs) Braonch
{Prospect No. 813878 | Proparty Area: 3456.00, 1705.00, 2000.00 or entering o wzjto any 25T6/2017 issued by the Hon'le Presiding Officer, & sum of Rs. 1l 51 Property Bearing House Mo, 127 (As Per House Tax March 12. 2026. | Etah
Mate : This is o bring in vour kind etterdian that the earier Possession nobca msued ws 1344) of Saraea Aot 2002 in agreements with advertisers 33,19,576,88p/- has become due from you Controctors And Hcceiptlﬁ’. Measuring Area 2480.00 5q. Feet Le. 230.64 Rs.
rezpect of above menfioned prospect number is hefeby withdraan or otherwise acting on an Vi -3;1? Im'mh il A "1F1:-‘-5.-hn-.-'e~surn-.'n!h' it Suppliers/ Sq. Mtrs, Situated At Shrongar Nagar, Secter-23, Etah, 85,20.948.00/-
For, frther defails piease conlactlo Aufoised Oficer al Beanch Office - Pt No 88, Ustyog Vihar, Phase IV, Gugace advertisement in any d*’“l B y ‘*r‘;"‘_‘p:l e ekl I Bhupendra Yodaw!| Pargana Etahskit, Tehsil & District Etah, Uttar Prodesh,
gmﬂﬂé;iﬁfmim?gm?{';_'iéﬁ“ Plot r""'E'E"-d:'_'dfﬂ;:ﬁ:ﬁ:&%&fﬂﬂﬂ?a”' B manner whatsoever. raysu SHETHCARIOL MIEMINICH, Prodeep Kumar/ | 207001, Owned By Pradeep Kumar Sio Sh. Veerpal
] . ; 107 : s Home : n addition to the aforesaid sum, you shall be ligble to pay- Privanka Devi/ Singh, Bhupendra Yadav Sio Sh, Veerpal Singh,
a. Interest as par thearder inthe Recovery Cerlificate 081005500401 (Admeasuring An Area of 230.64 5q Mtrs North: Rasta
- - - ra— b. All costs, charges and expenses incurred in respect of the 1?5*&}1 *v;aljldﬂ Sﬁrrhé P:lnuse ':-1; Jr:.:rw" 5'5 r}ﬂthmt' House
7 Home First Finance Company India Limited FTTrny) BEECEERSt ittt Tt Dota of Symbolic Possession 03 Octobor 2026,
Vil )it f 1T 4l CIN: L65990MH2010PLC240703 Website: homefirstindia.com NOTICE [:ff-‘uv#rmg}he Ho U — | T T e P — "
Wt kake s b i 3 CAgte = o ou ara alzo directed b0 appear before the undersigned on &, Upadhyay eSIGEMTal Frope 20N, FIoWse Meqasuring Hio |
REF: POSSESSION NOTICE UNDER SUB-RULE (1) OF RULE 8 OF THE SECURITY INTEREST (ENFORECEMENT) RULES, 2002 Immovable assals. |0 case vou fall 1o apoear on the said date Satish Kumar Gata No.16min, With Vide Sale Deed 29/11/2022, he.
Yo ppear, -
e _ : : S : J 1 Upadhyay/ Situated At Shivpur Coleny, Mauja Tundli, Tehsil-Tundla, | 1,01,63,210.00/
WHEREAS the undersigned being the Authorized Ofiicer of HOME FIRST FINANCE COMPANY INDHA LIMITED, pursuant to demand nobce issued on iis parsonally or through your authorized represantative/counset, tha Mairita District-Firozabaod, Uttar Pradesh- 283204, Owned By
respective dates a3 given below, under the Securfization and Reconstruction of Financial Assets and Enforcement of Secunty interest Act. 2002 (Act Mo, 54 of casewillbe decided as per Law Upadhyoy satish Kumar Upadhyay (Admeasuring An Area of
2002) and in exercise of powers confermed  under section 13(2) read with rube 3 of the Secunty interest {Enforcement) Rules, 2002 calling upon yowBosrowers, Given under my hand and seal of this Tribunal on 10.08.2026 at 097405501252 | 160,00 Sq. Yrds i.e, 133,92 Sq. Mirs North: Rosta 15
the under named to pay outstanding dues as within 60 days from the date of receipt of respective notices. You/Bomowers all, however, have failed to pay the Chandigarh, E”:t wﬁ‘;;,-sd“ﬁth; Hn? We ”tf E'"“Eh L;p[?-ﬂhnﬁ (A En?rf:‘: Jif
said outstanding dues within stipulated time, hence HOME FIRST FINANGE COMPANY INDLA LIMITED are in exercise and having right as confermed under - Sd- Dite of Symboiic Passestion 03 Gctober 2026,
the provision of sub section (4) of section 13 of SARFAES| ACT 2002 read with rules thereunder, taken POSSESSION of the secured assets as mentionad Recovery Officer-li d |
herein below: DRT-ll, Chandigarh The above-mentioned borrowersis)fgearantors(s) isfare hereby ssued a 30 day Motice to repay the omount,
sy T : : - = else the mortgoged properties will be sold ofter 30 doys from the dote of publishing this Motice, as per the
Sr.| Mame of Borrowers/ Description of Mortgaged Property Date of | Total DVs as on [ Date of provisions unger Rules 8 and 9 of Security Interest (Enforcement) Rufes 2002,
Mo| Co-Borrowers! Demand | date of Demand | possession Date: October 07, 2026 Sincerely Authorised Officer,
Guarantors , Notice | Notice (in INR) '\_f‘lc:ce: Etah & Firozabod For ICICI Bank Ltd.
1. | Prabhu Dayal, Seema Davi, Plot No.102,Mahadeo Magar At kalwar road,Govindpura(Baad | 03-08-2026| 1.552.256 05-10-2026 'CSL F L d
Sunil Jitareal, Pitha Pass)Jaipur,Rajasthan 302012, Bounded By:East-Road in ance iI'I"IitE ESL Finaﬂ cE
30' West-P. No, 102-A North-P. No, 103 South-Road 30° CIN: . sk
| : : L748990L 1992PLCO51462; Limited
2. | Ram Charan,Renu Devi FLAT NO-TF- 3, SECOND FROM LHS, PLOT NO. K-22, OUT OF |p3.08-2026 | 996,284 05-10-2026 KIES HOUSING FINANCE LIMITED Regd, Office: 301-302. 812, 3rd Floor, W.E A, Pusa Lane,
KHASRA WO, 1472, SITUATED AT RESIDENTIAL COLONY Registerad Difice - 4th Floor, KIFS Corporate House, Beside Haled Planat Landmark, Near Ashak Vatika BRTS, ISKDN Karal Bagh, Mew Delhi-110005
BALAJI ENCLAVE, IN THE REVENUE ESTATE OF VILLAGE T;ﬁ'é&“ﬁ'i&?ﬁi ﬂﬂﬂ“fhéﬂ;fﬂujﬂffg}, :ﬁlﬂmﬁ*ﬂf‘%ﬂfﬁﬂﬁﬁsﬁ Eg“ﬂfﬂE‘hﬁﬂa'“;'ﬁ"ﬂ'ﬁ#' Corp. office: 714-717, 7th floor, Tower B, World Trade Tower,Seclor-16,
) : | ¥ I ! |- ' rashira, . P . +51 £ x ’ P AT
B E-mad: contacti@kifshousing com | Website: s kitshausing com | CIN: U59226.2015PLCOS507 Rl COR: DOR-00145 thowda, L2 é?l&ﬂlnﬁ?ﬁﬁgﬁﬂimm "
ByiEast-Vacant PlotWest-Road North-Fist No. TF-4 PlotNo. K- T I EA T " SPECIAL WINDOW FOR TRANSFER AND
| 21, South-Flat No. TF-2/SF-1/Plot No. K-23 In respect of loans avaded by below mentioned harrawars/quarantoes through KIFS HOUSING FINANCE LIMITED, which have DEMATERIALISATION OF PHYSICAL SECURITIES
ik | Bt it ottt sl i o AT , : : I : :
3. | Dharmerder Singh, | Flat-LIG 2,Front LHS.Krishna Vatika,on 2nd Floor Plot No-34,35, | 03.08.2026 | 700,552 05102026 | | B oo, Y T Bhead) (a0 Detaoao Demand | | in accordance with SEBI Gircular No. HO/38/13/11i2026-MIRSD-POD-1113750/2025
Maneesha Singh Khata No. 01064 , Khasra No- 76, Krishna Valika, Sudamapuri Sapurity Interest Azt 2002 by Registerad Post |/ Spaed Past) Cowriar with acknawdadge due ta you which has baen returned dated January 30, 2026, Shareholders of C5L Finance Limited are hereby informed
Colony, Village- Dundahera, District-Ghaziabad, Ghaziabad Uttar :F':;'Ii;?;;'r-fs l'fﬁﬂeﬁﬂé:"i':fﬁ;ﬁ}ﬁﬁ;ﬂiﬂﬁmﬂmﬁ{mﬂﬂﬁE’fifﬁffﬁ"fuf éﬂ::”liﬁifﬁﬂﬂ;gﬁgpyw that a special window has bean opaned from February 5, 2026 to February 4, 2027 for
3 i - L i y | . m = A i L i - . -
Pradesh-201006., Bounded By:East-Road, West-Other's Plot, not discharging lability a5 sat out harain sbove the Bank | Sacured Craditoe may exercise any of the nght conferred vida | | transfer and dematerialisation of physical securities. This special window is available to
Il | Hﬂl'lh'ﬁﬂi_ﬂ_ﬂ- 1/South-Other's Property - . saction 13[4} of SARFAES] Act end while publishing the possassion notice auction notice, electronically or otharwisa, as only those Shareholders whose ransfer requests were lodged prior to April 1, 2019 Tor
4. | Late Gokul Das Vaishnay | Flat No-2, Block C, First Floor, Ashapuma Basera, Khasra No. | 03.08-2026| 560,869 05-10-2026 ’E““"Eﬂﬂﬁ'}'fqﬂ_sﬂinmffsgﬂ1hETﬁfsﬁuﬂ?:§rmT‘E€'F”bﬁgh"""rmm'ar_ﬂﬂh Detsistmisroumion: transfer of physical shares and rejectedireturned due to deficiency in documentation
{Deceased), Late Saroj 4871, 498/, Pal-Sangariya Link Road, Pal Gav, Jodhpur, gp | ferENCh, L) ENNTIE. Demand No _ . 4 ik P A
: : Application | Co-Borrower/Guarentors | Oate Amount Detail of Sacurad Assets: Shareholders who wish fo aval the opporiunity are requested to submit the onginal
Valshnav (Deceased), Other | Rajasthan 342001, Bounded By:East-Khasra No. 435, West-60°0 Mo pe/LEN & Date of NPA Outstanding : P : : :
; Lok iR b R e R Tl ko | Y A M | b G .. Rl S . L, ol - 1a il | | security certificates, transfer deed and all other documents listed in the Circular, o the
:seg:l :‘Eﬁprﬁ;qt‘a“twe of Late ::S; Road North-Khasra No, 48412 South-Khasra No. 497 & 1| DELHI |L ?aﬂmﬂmpat Demand  |Property Mo, 2072, Ground Floor, Plot No134, Khesra No.a04, Company's Registrar and Transfer Agent, MAS Services Limited, T-34, lind Floor,
ckul Das Vaishnav i]ﬁﬁlﬁ ﬂll =} Motiee Date Gall No. D4, Bhala Nath H':Igir. ||]gah R':laﬂ. II||H-EE]E' thl_ I dust : IA_, Ph I! l.“ D Ih .1-.:“:'2':. Th |: I P b P‘d l
Deceased) Other legal 2. Pramod Kumar Saptembar 29, | Chandrawali Alias Shahdars, Delhi East, Dethi 110032 As Per A INGURITKY AFEQ, FNAase-I, INBW LIt 1tl, 1 NG LINCUiar ¢an D8 Accossed a
1 H]““ L ?HE : LHHLOAL (Co-Applicant) 2024 Sale Deed: East: Gali West: Others Property Narth: Others hitps:ifwww.csiinance minformation-for-shareholders
PR ke ny 9007 | NPA September 09, 2026 Property Sowth: (Mhers Property s Per Site: East: Gali West:
Vaieh Oy's, party PETLY The sharas th: lesd i x 1 al | f
alshnav (Deceased), . Rs. 88287/~ | Dthers Property North: Dthers Proparty Sauth: Others Property & shares thal are re-odged for Iransfer shall be Bsued anly in demat form. Incase o
E. | Rakesh kumar Anita Devl, Khata No-325, Khasra No-484 Ka Min, Wake Mauza- Chandyan, | 03-08-2026( 1,798,315 05-10-2026 2 | ALIGARH/ |1. Sanjay Kumar (Applicant) |  Demand | Mohalla Sant, Vinowa Nagarpashu Hospétal, Kasha Tehsd- .EI'IY queries, Shareholders are r&que.&ted to raise a service reques! al
Abhishek Balmiki, Tehsil-Gadarpur, Distt-Udham singh nagar, uttarakhand, 48931 |2 ﬁc':l: Sasley. Motica Date | Sapabad, Pargana, Hathras, Mathurs, Uttar Pradesh 281206 as|| | info@csifinance.mand investor@csifinance.in
Dineshpur,Uttarakhand, 263153 Bounded by East-Bharat LNHEALG 3_:“"'1 i J hmﬁé‘:’ 29, | per Sale Deed: East: House OF Mahendranal Gautam West: it By order of the Board of Directors of
Mandal, West-Raju Bohra, North-Road, South-Aaraji Deegar 020247 | (Ce-Applicant 2) Wide Gali Narth: House 0f Sunil Agrawal South: House 0f Sanjay CSL Finance Limited
. ; : plic: of.
: - 7 4. Preeti Sumil Kumar As Por Site: East: Gadown Of Gautam West: 41 Wids Gali Sdi-
. | Makhan Yogl, Billu Yogi Plot Mo- 88, at chemu, Scshems Shiva Sundar Nagar,Scheme |03-08-2026 | 534,010 05-10-2026 (Co-Applicant 3) Rs. 2071847/- | ™ vt ! St )
; Shiva Sundar Nagar,Jaipur Rajasthan, 303702 Bounded By:East- WPA : Saptember 09, 2026 Marth: House OF Amit Agrawal South: House 0F Vipin Kumar Date: October 6, 2026 . & Comsii F'reﬂ:}?rw*ﬂ
Road 30t West-Plot no 100, North-Plot no 87 South-Plot no. 89 The ahove mentioned Borrowers/Guarantors ane advisad 1] Tocollest the ariginad notice from the undersigned for mene and Place: Noida {Company Secretary & Compliance Officer)
i cornpleta details and (2] To pay the balance outstanding amowent intersat and casts ste, within 60 days from the date of notice
Rahul Kumar Sharma, Plot No-10, Scheme Govind Viha at mahata ki dhani chopr, | 03-08-2026 | 970,380 05-10-2026 raturred toabave to avoid further action under the SARFAES! AcL
1. ; . NOTICE
Ramavatar Sharma, Jaipur,Rajasthan,303805,Bounded By:East-Road 40', West- Date: 07.10.2026 | Place : Delhi S heons et A Hiohg T s | Yoo imviting Expression of Inferest for Assignment of Not Readily Realisable Asset
Vimla Devi, | other, North-Plot No. 8, South-Plot No. 11 o N ent of Not i _
- {'NRRA") under Insalvency & Bankruptey Code, 2016 {*Code”) read with Requlation 37A
g, | Devendra Singh Pal.Rani . House-PLOT NO. 2. HOUSE ON PLOT NO. 2, KHASRA NO. 82, | 03-08-2026 | 1,281,830 05-10-2026 | of Insolvency & Bankruptey Board of India (Liguidation Process) Regulations, 2016
GAGAN ENCLAVE-2 VILLAGE- GIRDHARPUR SONARSI, Inthe matierof
TEHSIL- DADRI, GB NAGAR,Uttar Pradesh-203207. Bounded g . ok : PR
By:East-Plot no-3, West-Plot No. 1,Morth-vacant plot, South-Road mﬂ U GRO Ca pi 'I'ﬂl Limite d Lark L%ﬂﬁhﬂ;;jﬁ;ﬂ;géﬁ;ﬁ% q;gﬂdatlﬂn}
| 21" wide e
B-17, Fourth Floor, Art Guild H , Phoenix Market City, Kurla (West), Mumbai- 400070 02 s e I i ici i
o | Atender Kumar, House-RESIDENTIAL PLOT NO-22 KHASRA NO-1374 WARD NO- | 03-08-2026 | 1.062,420 | 05-10-2026 il dad B el R el i S L Sl Bl IS s JIa. 0 h N et e
* | Km Manisha Chauhan 59 SITAPUR VIMLA ENCLAVE VILLAGE JWALAPUR PARGANA POSSESSION NOTICE APPENDIX IV (SEE RULE 8(1)) (FOR IMMOVABLE PROPERTY) .P-E:L rai:ﬂah- v t:e“ ; iF i E:hr.-:" H&ﬂgﬁaﬁ e ﬂ::*!r Ihllﬂ IEIUI_HID"][
JWALAPUR TEHSIL & DISTT HARIDWAR N SIDE NAGAR NIGAM Whereas, the undersigned being the Authorized Officer of UGRO Capital Limited, having its registered office at B-17, Fourth| | | corborate Deblor') are beeng affered to the inierested assignees under the provisions o
HARIDWAR PIN CODE-249404 Haridwar, Uttarakhand- Floor, Art Guild House, Phoenix Market City, Kurla (West), Mumbai- 400070 ,under the Securitisation and Reconstruction of the Insalvency & E-anhruplcyj E'_:':‘E- 2016 reaq with HEQ”""‘“U" 3TA of Insolvency &
249404, Bounded By:East-Plot of other West-Plot of other Financial Assets and Enforcement of Security Interest Act, 2002 (54 of 2002) and in exercise of the powers conferred under| | Bankrptcy Board _E'f Indka (Liquidation Process) Regquiations, 2016. Tha assets of tha
o e Section 13 (12) read with rule 3 of the Security Interest (Enforcement) Rules, 2002, issued a demand notice to repay the| | carparate dablor will be assigned or ransfarred on "As s Where s Whalever Thers & and
North-Proparty of others South-Rasta 19'Ft wide
. : J amount mentioned in the notice together with interest thereon, within 60 days from the date of receipt of the said notice. |'|.I'|.Iit|-||:||_|[ Becourze Basis'
10.| Manoj Kumar, Abhishek House-Plot no-82883, KHASRA NO-464/1, SITUATED AT |03-08-2026 | 2436713 05-10-2026 The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the public in general that the s
0 1 " Assats Detalls are as under:
. Ompal Singh, MINAKSHI PURAM COLONY RAWL] MEHDOOD, PARGANA undersigned has taken possession of the property described herein below in exercise of powers conferred on him under Al the rights of corporale deblor under 14 No. 4300/2023 filed for recovary of rent of Rs
sub-section (4) of Section 13 of the Act read with Rule 8 of the said rules of the Security Interest (Enforcement) Rules 2002.on (L y : [
JWALAPUR, TEHSIL & DISTRICT HARIDWAR, OUT SIDE NAGAR the d ih and iioned bel 4,22 500{- for South Ex Property from suspended board of directors
: e day, month and year mentioned below. e i : TR ; Tt .
:E:LEAEEU:EQLEH_EH A,"GH.A H.g:?“'ftﬁ?'#“:?ahra;?ﬁ The borrowers in particular and the public in general is hereby cautioned not to deal with the property and any dealings with Interested parties may send an emai 1o iquidator at cinp larklogistics@gmail.com for
; " o grhand & ohe b the property will be subject to the charge of UGRO Capital Limited for the amount mentioned in the notice together with lurther delaits | process memorandum
| wide North-Property of Ravi chauhan South-House of pramod interest thereon. The borrower’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time Following shall be the timelines: -
gena aunan neiave, partian, Hage-naispur, Lestl- azlanag, il 1 Borrower Details Mortgaged Property La=t Datefors E_...__.- ionafEli T:Hl. 0 .d-.- § d EMDof Rs. 5000 u_.w. . |
201002,Ghaziabad,Uttar Pradesh, 201002,Bounded By-East-Plot No. and Amount Date 28 bisis Inf SubNESIon ol 2iney ooumentz ana W ot s XTI | ce 16,
No. G-24 Wast-Road 25 Ft. Wide North-Road 25 FL Wru:lu-snulh- 111) HSRP ENTERPRISE | Demand Notice |Land area measuring 123 Sq. Yds., Out of Khewat/Khata Date of Declaration of Qualified Participants 24.10,2026
| PlotNo. G-25 2) VIRENDER KUMAR | dated 100 E | MUNO. 125, Kila Ko. 52 (2-14) Suated t Vaka| "> 22| || Lt Datefornspecton Due Dilgence 31.10.2026
12, | Liton Shil SHILPI SHEEL | KHASRA NO. 1528 KA MIN, WAAKE MALLJA BARIRAI, TEHSIL |p3-08-2025 | 420573 05-10-2026 3) PREETI Rs.40,34,160.00/- |Moja Bhondsi Tehsil- Sohna Distt- Gurgaon Haryana. Last Date for Submission of Offar 02,11.2026
: GADARPUR DISTT, UDHAM SINGH NAGAR, DINESHPUR, Loan Account Number: Rupees Forty Lakh (Hereinafter Referred as “Said Property”) bounded as: - . . =1
Uttarakhand,263160,Bounded By:East-HOUSE OF RITA (16 HCFDELSEC00001047 T(hi,-ty FourTh}:)ugand EAST:Rasta 18 fi, WEST: vacant plot, NORTH: Rasta 20 Thg Liguidator shall _E-ldws_ﬂ further process, lerms and I;::rﬂ-:‘.lmﬂns elc, on
FT),West-PLOT OF OTHER (16 FT),North-ROAD 15 FT WIDE (32 473 OneoH?r;chd Sixty |ft, SOUTH: vacant plot. raview of offers received in consultation with the Committee of Creditors,
nly) As on i ; : :
FT),South-PROPERTY OF SELLER (32FT) 05/06/2026 The Liguidator reserves right to reject all or any of the offers received.
; B 2 |1) PROFESSIONAL Demand Notice |Entire First Floor, without roof/terrace rights, area meas- Sdi/-
13, | SALEEM _ALIBAKSH KHATA NO.138, KHET NO.340 MINVILL- SHIMLA PISTORE, | 03-08-2026| 1413888 05-10-2026 h : , ) .
ANSARI Asm Kloon, | TEHSIL-RUDRAPUR,ISTRICT-UOHAM SINGH NAGAR SOTECH PRVATE | deled 1805212025538, 1s, 8t Nt Pt o .1 00 Vikas Garg
Najama ., Rudrapur, Uttarakhand, 263153, Bounded By:East-ROAD OF 13 LIMITED Rs.48,47,087.00/- |802, 803, 839 & 840, situated in area of Village Tihar and Liquidator
FT WIDE+NALA West-HOUSE OF GAURAV Nerth-HOUSE OF 2) ANITA SINGHAL  [(Rupees Forty Eight |the Colony known as G-Block, Hari Nagar, New Delhi- Lark Logistics Private Limited
SABIR ALl South-HOUSE OF SALLOUDDIN 3) SEQUENCE Lakh Forty Seven |110064. Boundaries — EAST : Road, WEST : Road,
; R)EFERRAL Thousand Eighty |NORTH : Road, SOUTH : Remaining half portion of prop- Regn No. IBBIIPA-001/1P-P0O1050/2017-18/11733
14.| Mushtag Hussain,Richa . Plot-PLOT NO. 9 & 10, KHASRA NO. 339, SUNSINE RESIDENCY, | 03-08-2026 | 2,214,545 05-10-2026 Seven Only) |erty number G-167-A, Address: - Unit No.112, First Floor, Tower-A, Spazedge
VILLAGE BHANAUTA, SECTOR-20, PARGANA & TEHSIL LABORATORIES As on Entire Second Floor, without roof/terrace rights, area Date: - 07.40.2026 Sector-47, Sohna Hnﬂrd Gurgai.:m 1220131
DADRI.GB Hﬂgar.l.lttar Pradesh-203207.. Bounded E.]r:Emt.Prg[ PRIVATE LIMITED 15/06/2026 measuring 66.50 Sq. Yds., Built on Northern Portion of B ; plitderen=s ¥ ¥ ¥
i lace: New Delhi .
No. 10 West-Plot No. 7,North-Road 20° wide South-Road 20" wide 4) AAKANKSHA Freehold Property Bearing No. G-167-B, out of Khasra Phone: - +31- 9910024380
! : No. 802, 803, 839 & 840, situated in area of Village Tihar
15.| Chanta,Nana Maii Patta Patravali No. 33,Dhangdo Ka kheda, Lulas, Tehsil Sahpura, | 03-08-2026| 1,500,582 | 05-10-2026 MINGRAL and the Colony known as G-Block, Hari Nagar, New FORM A
‘| Kishan Lal Mali District Bhilwara,Ehitwara,Rajasthan, 311404 Bounded By:East- Loan Account Number: Delhi-110064. Boundaries — EAST : Road, WEST : PUBLIC ANNOUNCEMENT
Bada Of Mr. Bholuram Mali,West-Bada of Mr. Uda Mali,North- [/GDELTH0000004763 Rfoad, Nr?RTH :bRo%ng;) XTH “ Remaining half porfon (Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
of property number G-167-A. _
| Road South-Land Of Mr. Nimba Bhil Date: 07/10/2026 T Y| |Processfor Corporate Persons) Regulations, 2016)
18 Deepanker Chandel Sumitra | Araji no. 207, Sankalp no. 1, Patrawali no. 4 , Rajasw Gram | (3.08-2026 | 990,279 05-10-2025 Place: DELHI FIAV T o X I AR Y:| |FOR THE ATTENTION OF THE CREDITORS OF GAYATRI HOSPITALITY AND REALCON LIMITED|
'| Khatik, Late Bhagwan Lal Kurabad, Gram Panchayal Kurabad, Tehsil Girwa, Udaipur, RELEVANT PARTICULARS
(Deceased) Leela Bai Other | Rajasthan, Udaipur,Rajasthan,313703,Bounded By:East-Ganpat 1. | Name of corporate debtor GAYATRI HOSPITALITY AND REALCON LIMITED
Legal representative of Late | 1al ameta ka makan,West-Nathu lal ji makan North-Aam Rasta 2. | Date of incorporation of corporate debtor | 07th July, 2010
Bhagwan Lal (Daceased) | andjain Boarding, South-Hawa magr 3. | Authority under which corporate Registrar of Companies, New Delhi
17. | JOGA SINGH Baljeet Kaur Khata No - 00211, Khasra No 408 min , Gram khamariya, Tehsil | 03-08-2026 | 2,120,695 05-10-2026 U GRO C o i I L. .' d debtor is |ncorp_orated/r§g|_stereq _ ,
rudrapur, Dist -Udham Singh Nagar, kichha, Uttarakhand, l!l GRO apl a imire 4. IC(:j%rnpt%rg;%éﬁeﬁgtyoygér/plgg{teegé_g?grll|ty U70101DL2010PLC205416
263148, Bounded By:East-LAND OF SELLER,West-LAND OF B-17, Fourth Floor, Art Guild House, Phoenix Market City, Kurla (West), - . -
i- . [ i Registered Office Address as per the MCA
SELLER, North-LAND OF SELLER,South-ROAD 545 METER Mumbai- 400070 S. | Address of the registered office and .
rincipal office (if any) of corporate debtor |Records: 9/5298, Old Seelampur, Gandhi
| WIDE SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES principaloffice {fany) of corp X oo
Nagar, Delhi- 110031, India.
15, | Kuldeep shri pal, | Plot No. 21-A, Khasra No. 784, Guimohar Enclave,Village |03.08-2026 | 854,232 05-10-2026 E-AUCTION SALE NOTICE OF 15 DAYS FOR SALE OF IMMOVABLE ASSET(S) [“SECURED ASSET(S)"] UNDER THE 6. | Insolvency commencement date in P Sth October. 2025
' | Banjeev Kumar Mahavad, Pargana & Tehsil Dadri,Distt, Gautam Budh Nagar, SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST respect of corporate debtor "
Uttar Pradesh, 203207,Bounded By:East-Road 20 feet wide, ACT, 2002 READ WITH PROVISO TO RULE 8 AND 9 OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002.  |7."| Estimated date of closure of insolvency |y, april, 2027
West-Plot No. 31, North-Plot No. 22.South-Plot No. 21 Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described resolution process :
- - - Secured Asset(s) mortgaged / charged to U GRO Capital Limited (“Secured Creditor’), the possession of which has been 8. [Name and registration number of the Name: Anurag Nirbhaya
13 Mohan Lal Saini, Mohni Saini | Plot No.-08, Raghav Residancy-1 Scheme, Vear Hanumanjl Road, |03-08-2026 | 1,076,000 15-10-2026 taken by the authorised officer of Secured Creditor, will be sold on “As is what is” and “As is where is” and “Whatever there insolvency professional acting as interim [Reg. No:
| Nangal Bharda, Sameod, Jaipur, Jalpuir, Rajasthan, 303806, I, thy date and f toned herein bel f’ the d tioned herein bel d further interest and resolution professional IBBI/IPA-001/IP-P00870/2017-2018/11468
Bounded By:East-Road West-Other land, North-Plot no. 8§, f§ on e dale anc fime meNtlned horein ba'ow, for recovery of fhe clies menlionec nefain below and UFner INterest an 9. [Address and e-mail of the interim resolution | Address: 204, Sagar Plaza, Plot No.19,
| South-Plotno.7 Othe[.esz’:es .thzrﬁ'on t¢;heRdate of rsgllzatéon of atn|r\1/|ount, dDue to _Ste‘é:\;eDd Crzdlno; ;rotm t?‘za‘grgwer(i) .a”OI' G”arart‘.tor(sg professional, as registered with the Board | District Centre Laxmi Nagar, New Delhi-110092
= Anjall Sharma Mukesh Flat-UGF-01, (Front Laft-Hand Sida) (Without Roof Right] Khasra | 2028 | GAZUTT PP hm;gifgilowgrem elow. The Reserve Price, Earnest Money Deposit (EMD) and last date o eposit is also mentione | Email Id: anurag@canirbhaya.com
| Sharma, Shashi Ram Kumar | No. 687, Village -Visokar Maroof Mohalla Swasthya Vihar e . _ 10. | Address and e-mail to be used for Address: 204, Sagar Plaza, Plot No.19,
5 ; SI.|  Details of Borrower(s) / Description Of Secured : = correspondence with the interim District Centre Laxmi Nagar, New Delhi-110092
Sharma [NH]““!“ ﬂpaﬂmﬂl"ﬂ "!'“" Nagar, Pargana Jalalabad Tehsil No. Guarantor(s) Asset(S): Detals of Auction resolution professional Email d: cirp.gayatri@gmaii.com
Modi Nagar, Distt- Ghaziabad,Uttar Pradesh-201204.Bounded 1. CHANCHAL ENTERPRISES |Residential Property No. 140, area measuring | Reserve Price | Res. 4,50,09,000/ 11, | Last date for submission of claims | 19th October, 2026
| North-Other Plot, South-Flat No. UGF-2 1 ::IIELEERGAA:JLKTJE\:IRA?? LSAI\:‘I-I(EBH gfttﬁd(aaﬁztsamE Bltjdhomagar’ U-F;- ZV(\)/13?1 Last Date of _|126.10.2026 "| of sub-section (6A) of section 21, ascertained | Real Estate Allottees
- u les: cast : er property, Vvest : e by the interim resolution professional
24 | Mohd Azeem, Haseeb Mousm | Plot-AT RESIDENTAL khasrano. 43m, situated in village Sisauna | 03-08-2026 | 786,931 05-10-2026 4. PRATYAKSH RAGHUVANSHI| Other property, North : Other property, South :|EMD Deposit ! : : -
13.|[Names of Insolvency Professionals|1.Mr. Anil Tayal
Musthakam Pargana Bhagwanpur Tehsil Bhagwanpur ON BEHALF OF Road 30 ft i - ifi i
: : i : Date of Auction| 27.10.2026 identified to act as Authorised|2.Mr. Pawan Kumar Garg
Distt.Haridwar, HARIDWAR, Uttarakhand-247661. Bounded By: DECEASED S/0 NEERAJ Representative of creditors in a class (Three| 3.Mr. Sanjeev Gupta
East-18ft wide road West-Land of mahipal North-Land of first EX&"AEggﬁgsooooossm names for each class)
| party, South-Flot of other — o — LY T Emr T 14. |(a) Relevant Forms and _ a. Web link: https://ibbi.gov.in/home/downloads
o7 | Ravi Singh,Vrindravati Devi | Plot No. 126 A, Scheme Shree Mahaveer Nagar, Kalawala Stand, | 03.08-2026 | 1,624,354 05-10-202% ; ngﬁzl-évgggg‘gk’% U; 'Eiop;‘;fy”Beazz; No 3484 Bulon plot | REserve Price  |Rs. 83,3200 (B-184)- (b) atitgtsé Icl)af ba}gtggrlzed representatives Fl;hyflc'\? /qulreTss: slame as above in point no. 10
Subedar Singh Near Vatika Road, Sanganer Jaipur (Rajasthan), jaipur, 3.UMA CHOPRA No. 184, Area Measuring 80 Sq. Yards In Block- Rs. 83,32,000 (B-185): ' " (BBIPA-001IP-POTH18/2018-2019/11818)
Rajasthan, 303905, Bounded By:East-30Ft Road West-30Ft 4. JATIN CHOPRA B, Situated In The Revenue Estate Of Village | EMD Rs. 8,33,200 (B-184)/- 2. Mr. Pawan Kumar Garg
| Road, Morth-126,5outh-127-A ) EI.A NIQ\}\?ANIQEL FABRIC AND Eiiﬂgﬁiﬁpc”é@ne'h& r%ztneA/:n& aTrg SSE:OGV:E Rs. 8,33,200 (B-185)/- (IBBI/IPA-001/IP-P00608/2017-2018/11069)
| Komil Kunwar Sain GRAM SALEMPUR MEHDOOD FIRST PARGANA ROORKEE LAN — UGDELSS0000092989 |Under: South-East: Property Built On Plot |EMD Deposit - , , ( el — )
TEHSIL AND DISTT HARIDWAR UTTARAKHAND-243402., No.B-183. North-West Property Built On Plot| Date of Auction|27.10.2026 N%tlce dlstr:lereby given that :hﬁl National ?Ompalny Law Trlblurt1al, New Delhlf I?hen@AQ/AQ%Si
Bounded Byv-East-Hoime of mi al West-Rasta 18 ft wide No.B-185. North-East Entry/Rond 18 Ft. ordered the commencement of a corporate insolvency resolution process of the
. pf; iinge Du;; s 5’:' 5 _L;:';‘Df'::r;ﬂ 3 Wide/Park. SouthWost Service Lane. HOSPITALITY AND REALCON LIMITED on 05.10.2026.
I = 3 Entire Ground Floor Without Roof/Terrace The creditors of GAYATRI HOSPITALITY AND REALCON LIMITED are hereby called upon
24. | Roshan Sharma, Shrvanlal Plot No-38-A, Balaji Vihar, Situated Near Petrol Pump, Ramgarh | 03-08-2026 | 1,042,169 05-10-2026 Rightof Freehold Built Up Property Bearing No. to submit their claims with proof on or before 19th October, 2026 to the Interim Resolution
3 it 9 p Froperty 9
Sharma, Kaushalya Devi Road.Jaipur,Rajasthan, 302027 Bounded By.East-Plot No. 40 B-185, Built On Plot No. 185, Area Measurin Professional atthe address mentioned against entry No. 10.
g9
Shrvan Lal Sharma, and 41, West-Road 25 Feef North-Rioad 30 Feet, South-Plot No. 39 80 Sq. Yds., In B-Block, Situated In The Rev- The financial creditors shall submit their claims with proof by electronic means only. All other
Vikash Sharma enue Estate Of Village Basaidarapur, Delhi creditors may submit the claims with proofin person, by post or by electronic means.
. - . _ _ — State Delhi In The Residential Colony Known Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
The borower having faided to repay the amount, nelice 1z hereby given to the borrower | Geesrantor and the public i general that the undersigned has taken As Mansarover Garden, New Delhi 110015, choice of authorised representative from among the three insolvency professionals listed
Possassion of the propery described hersin below in exercise of powers conferred an himiher under section 13(4) of the said Act read with rule & ofthe said rule Boundaries As Under: East: Property guilt On against entry No.13 to act as authorised representative of the class Real Estate Allottees in
on the date mentioned above, Plot No.B-184 West: Property Built On Plot Form CA.
The BORROWERS! GUARANTORS and the PUBLIC IN GENERAL are hersby cautioned ot to deal with the above refiered PropertiesiSecurad Assets or . . =pdi0.5:186 Bortn: Gall 16 Ft South: Cal 10 £t Submission of false or misleading proofs of claim shall attract penalties. sdl
’ ; ; e ; ; i : Kindly note the time of the Auction will be between 11 am to 01 Pm with an incremental Value of Rs. 1,00,000/-, For .
any part theeeot and any dealing with the said Propertias/Secured Assets shail be subjact io charga of HOME FIRST FINANCE COMPANY INDIALIMITED for detailed terms and conditions of the sale, please refer to the link provided in U GRO Capital Limited/Secured Creditor’s Anurag Nirbhaya
the-amount mentionad hereinabove against Properties/Securad Assets which is payable with the further interest thereon until payment in full. website. i.e. www.ugrocapital.com or contact the undersigned at authorised.officer@ugrocapital.com For further Interim Resolution Professional
The borrower's attention is invited to the provisions of subsection (8) of Section 13 of the Act, in respect of time available to redeem the secured queries contact on, SCM — Sunil Chauhan — 9719026561, RCM — Deepak Khanna - 9818164585, Regn. No.:IBBI/IPA-001/IP-P00870/2017-2018/11468
; AL ] SEST BT ROLEET Date: 07.10.2026 In the matter of Gayéa?xggﬂ:%lél:t?(.%ﬁﬁﬁoégat&g?l.(l).?rﬁiegg
Place: NCR, Rajasthan, Weslem UP  Date: 07-10-2026 Aulhorsad Officer. Home First Finance Company India Limited Date: 07.10.2026 For UGRO Capital Limited nge Néw 'Delhi Email Id: anurag@canirbhaya.com, cirp.gayatri@gmail.com
epaper.financ:ialexpress-.ann‘ ® o N :
o® © o® © ew Delhi o® ¢
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